
THE AUHATI HIGH COU RT AT GUWAHATI
(HrGH COURT OF ASSAM, NAGAI-AND, MIZORAM AND ARUNACHAL PRADESH)

From

To,

Copy to:

Shri Kaushik Kumar Sharma,
Jt.Registrar (Vigilance),
Gauhati High CouG
Guwahati.

Shri Aditya Hazarika,
District & Sessions Judge,
Hojai.

Dated Guwahati the

qTtt

ilo.Hc.vu-l7 tzoLstm?l I 
^

hlo S€ptember, 2021

Sub: CiYil vacation.

Your letter No. DJHj/2U1166 dtd. 28.09.2021Ref:-

Sir,
Wth reference to the above, I am directed to inform you that you have

been granted civil vacation from 09.10.2021 to 24.10.2021 along with station

leavcpermission, with the officia! vehicle, at your own cost, from the evening

of 0g.10.2021, after Court hours, till the morning of 25.10.2021, before court

hours, as prayed for. The chief Judicial Magistrate cum civil Judge cum Asstt. Sessions

Judge, Hojai, in his absence the sub Divisional ludicial Magistrate, Hojai, in her absence,

the Munsiff cum JMFC, Hojai, in his absence, IMFC, shall remain in charge of your court

and office during Your absence.

Yours faithtullY,

sJl-
JT.REGISTRAR (VIGILANCE)

Metno N}.Hc.vfi-r7 t zotstq'l l 0't A. dard 3 o' 1' u L l
1. The Principal Accountant General (A&E), Assam, Beltola, Guwahati-29'

:7 e Poect Manager, Gauhati High Court, Guwa

E
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JT. REGTSTRAR (VrGruNcE)
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